NATIONAL COMPANY LAW TRIBUNAL
SPECIAL BENCH
CHENNAI
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 30/06/2017 AT 10.30 AM

PRESENT: SHRI ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI. S. VIJAYARAGHAVAN, MEMBER-TECHNICAL

APPLICATION NUMBER

PETITION NUMBER : CP/25/2017

NAME OF THE PETITIONER(S) : R.RAJASEHAR

NAME OF THE RESPONDENT(S) : VASAN CONSTURCTIONS COMPANY PVT LTD &
ORS

UNDER SECTION :241/242
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Counsel representing both the parties are present. Counsel for Peétitioner filed
counter in the main C.P. Counsel for respondents prayed for time for filing

rejoinder. Put up on 11.07.2017 at 10.30 A.M.
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